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Potable water Facility in
of Haryana

1360. SHRIMATJ SUSHMA
SWARAJ - Will the PRIME
MINISTER be pieased to state.

villages

(2) what is the
villages in Haryana  which are
without potable water facility
as op 3lst January, 1992; and

(b) by wﬁen such a facility
would be provided there?

number of

THE MINISTER OF STATE
IN THE MINISTRY OF RURAL
DEVELOPMENT (SHRI
UTTAMBHAI H. PATEL): (a)
As on 3lst January, 1992,. there



